
CE.UTRPJ. piv n ISTRATIVE TRIBUN-AL 
P.LOE BENCH 

SGCOfld Floor, 
Gomercjaj Complex, 

drnagar, 
BA GALORE... 560 038. 

Jated 25 J AN 1995 

APLICATiQ\J NO: 1058 of 1994. 

APPL]3ANTS:.,. Sri.T.Seshagiri, Bangalore-26 
V/s. 

RESItNDENTS:_ The Dy.Director,C.G.H.S.,Bangalore-1 and anothers. 

Sri.M.Raghavendra Achar,Advocate,No.1074 & 1075, 
Scond Main,Fourth Cross,Sreenivasanagar, 

Bangalore-560 050. 

Sri.G.Shanthappa, Addl.C.G. S.C. 
High Court Bldg,Bangalore-1. 

2. 	The Deputy Director, 
Central Govt.Health Scheme, 
Ganesh Towers,Second Floor, 
No.111,Infantry Road, 

Bangalore-560001. 

Su,jeL Fe-L-vini-ding nf 	of the 0rdr- passed by the Central Administrative 
- 	 --xx-- 

P1ese find enclesed herewith a copy of th ORDER/ 
STAY ORDER/INTERIM ORDER/ Passed by ti-Ii.s Triburj1 .i.,k tile,bwe 
mpntjone1 Pplication(s) on 16-01-1995. - 
is taOM..
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CENTRAL ADiINISTRATIVE TRIBUNAL 
If 

• BANGALORE BENCH 

ORIGINAL APPLICATION No.1058/1994 

PIONDAY, THIS THE 16TH DAY OF JANUARY, 199( 

SHRI JUSTItE P.K. SHYAPSUNDAR 	.. 	VICE CHAIRI'IAN 

H SHRI T.V. RAMANAN 	.. 	PIEMBER (A) 

T. Seshagiri, 

I: 
No.??, I Plain Road, 
Teidcom Colony, New Timber Yerd 
Layout, Bangalore - 560 026. 	 ... Applicant 

(By Advocate Shri Pl.R. Achar) 

Vs. 

The Deputy Director, 
Central Govt. Health Scheme, 
Ganash Towers, II Floor, 
No.111, Infantry Road, Bangalore-1. 

Union of India, 
Director General of Health Services, 
Nirmen Bhavan, Now Delhi - 110 011. 	.., Respondents 

(By Advocate Shri C. Shanthappa, 
Addl, Central Govt, Stg. Counsel) 

ORDER 

Shi Justice P.K. Shyamsundpr. Vice Chairman 1 

Having heard both sides, we think it appropriate to 

::•. 

	

	direct the applicant to submit all the demands he has towards 

\treetment he had obtained since the year 1990 to Respondent No.19  
-' 

5.   the C.G.H.S.. 

On receipt of the said material, R-1 will review the 

petition and make appropriate orders within three months from the 

date of receipt of the data. 

TRUiEC 
3. 

Central Admi •stra'tiVe TrlbUflal 1 
BanQalOre Bench 

BangalOre 

With this observation, this application stands disposed of 

( T.V. RAPNAN ) 
	

'-(P.K.SHYAP UNDAR) 
PIErIBIR (A) 
	

VICE CHAIRPYN 


